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(viii) G.S.R. 717(E), 718(E) pnb-
lished in Gazett of India dated the 
24th November, 1982 together with 
an explanatory memorandum re-

arding concessional rate of iuty on 
Printing Paper. 

(ix) G.S.R. 731 CE) published i!l 

Gazette of India dated the 1st 
December, 1982 together with :-ttl 

e planatory memorandum regarding 
rate of ex i e duty on free ale ugar. 

(x) G.S.R. 754 (E) publishzd ill 
Gaz tte of India dated the ' lith 
D cember, 1 82 -together with all 
explanatory memorandum regardin 
exemption from duty On Equionent 
of Computer/Telecommunication of 
th Project "Titan" of · Oil 'ulLi 

at ural Ga Comml Ion. [Placed 
in Library. ce No. L T-5731 183 .] 

(7) A copy each of the folowing 
Reports. (Hindi and Engli. h ver-
sions) under article 151 (1) of the 
Constitution:-

(i) Report of the Comptroller 
and Auditor General of India for 
the year 198h-Union Government 
lComm rdal) Part XIII- A mac-
ro view of ov rall performance 
including sales performance . t~. 

of the erstwhil Hindustan Steel 
Limited. 

(ii ) Report of the Comptroller 
and Auditor General of Indi:l for 
the year 1982-Union Government _ 
(Commercial) Part I-Introdul.!e-

. tion. 

(iii) Report of the Comptro!1er 
and Auditor General of India for 
the year 1982- Union Gover:nnent 
(Commercial) Part III-Scoote ~'s 

India Limited. [Placed in Library. 
See. No. L T-5732183.] 

(8) A tatement (Hindi and Emg-
lish versions) on the results of the 
market loans floated in December, 
19 2 and ebruary, 1983. [Placed 
in Library. See No. LT-S732183.] 

13.48 hr . 

COMMITTEE ON PAPERS " LAID 
ON THE TABLE 

' MINUTES OF SITtINGS 

SHRIMATI KRISHNA SARI t'Begu-
sarai) : I beg to lay on the 'l'aol~ 
Minutes (Hindi and English versions) 
of the sittings of the Committee 011 
Papers laid on the Table relating to 
theor T'welth Report. 

13.49 hrs. 

MESSAGE FROM RAJYA SABHA 

SECRETARY: Sir, I have to report 
the followin message received from 
the Secretary-General ot Hajya 
Sabha:-

'I am directed to inform the Lok 
Sabha that the Rajya Sabha, at its 
sitting held today, the 21st Febru-
ary, 1983, adopted the followill~ 

motion in regard to the pre-;en-
tation of the Report of the .roint 
Committee of the Houses, on the 
Mental Health Bill, 1981:-

"That the time appointed for 
presentation of the Report of the 
Joint Committee of the Houses. 
on the Mental Health Bill, 1981 be 
further extended up to the l~st 

day of the first week of the Hun. 
dred and Twenty Seventh Ses-
sion of the Rajya Sabha'." 

ASSENT TO BILLS 

SECRETARY: Sir, I lay on the 'fab-
le following two Bills passed by thl: 

, Houses of Parliament during the last 
session and assented to since a re-
port was last made to the House on 
the 2nd Nevember. 1982:.-

1. The Anti-Hijacking Bill, 1982. 

2. The Suppression ot Unlawful 
Acts Against Safety of Civil A vio-
tion Bill, 1982. 


